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Notice is hereby given that the following Share Certificates in the name of

Purushottam Ramappa Kanchan under Folio - P76342351 Larsen & Toubro Ltd.

QTY 250 issued by the company are stated to have been lost or misplaced and I,

the registered holder thereof has applied to the company for the issue of Duplicate

Certificates.

The public is hereby warned against purchasing or dealing in any way, with the

above Share Certificates. Any person(s) who has/have any claim(s) in respect of

the said Share Certificates should lodge such claim(s) with the company at its

registered office at the address KF Intech, Selenium Tower B, Plot No. 31-32,

Gachibowli, Financial District, Nanakramguda, Seri, Telangana, Hyderabad - 500

032 within 15 days of publication of this notice, after which no claim will be

entertained and the company will proceed to issue duplicate Share Certificates.

NOTICE OF LOSS OF SHARE CERTIFICATE

LARSEN & TOUBRO LTD.

Share

Certificate Nos.

No. of

Shares

Distinctive Nos.

Name of Registered

Holder

182077 50

11510883 to

11510932

Purushottam

Ramappa Kanchan

412620 100

584818149 to

584818248

Purushottam

Ramappa Kanchan

478164 100

622223770 to

622223869

Purushottam

Ramappa Kanchan


